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1[SURVEY FOR HYDRO-ELECTRIC PLANT

AT CHACHAI FaLLs |

*173. Sur1 GURUDEV: Will the
Minister of IRRIGATION AND PoOWER
be pleased to refer to the answer
given to Starred Question No. 352 in
the Rajya Sabha on the 27th Apnil,
1960 and state the progress so far
made in regard to the survey work
for the hydro-electric plant +to be
set up at Chachai Falls (Tamas pro-
ject) in  the District of Rewa in
Madhya Pradesh for which sanction
had been accorded on the Zlst March,
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+{Tue MINISTER or IRRIGATION
aNn POWER (HAriz MounAMMAD 1B-
RAHIM): The work of surveys and
investigations for Chachai Power De-
velopment Scheme is in progress, and
is expected to be completed by the

middle of 1962 ]
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+ [HarRPALPUR-CHHATARPUR RAILWAY
Out-AGENCY

*174. Sarr GURUDEV:  Will the
Minister of RamLways be pleased 1o
refer to the answer given to the
Starred Question No. 720 in the Rajya
Sabha on the 7th September, 1960 and
state the steps Government have taken
to re-start the Harpalpur-Chhatarpur
Railway Out-Agency?]
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+THE DEPUTY MINISTER 1§
THE MINISTRY orF RAILWAYS (Sur:
S V. RAMASWAMY): The Contract
for working the Chhatarpur Out-
Agency has been awarded to M|s
Bundel Khand Motor Transport Co,
Nowgong, Distt., Chhatarpur but
they could not start the out-agency
due to some technical difficulties in
obtaining permits from the concerned
Regional Transport Authorities. -

The matter is being pursued and the
Out-Agency will be opened as soon as
the contractor succeeds in obtaining
permits 1

+[ 1 English

translation.



